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B TTENDANCE-CUM-ORDER % SHERT OF THE HEARING OF AHMEIABA

Name of the Campany:* DK Shrwastava
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Plethxco --:P’-harmazcemica s Ltd.
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 Leamed Advocate Mr. Raj esh Va ghas1ya i/b Learned Advmate Mr.J ayesh Buch

. presé nt fi or Petitioner. None present fm‘ Respenient
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o Petxtmner IS dzrec:ted to serve netlce of date of heanﬁg on Respondent and Shall.ﬂle
__ proot of service, - - . o

AR A A AR L R L b s = e e

R Respendem-sh_ali file reply within three weeks ser ving copy in advance to other Sid._e.. -

. Dated this the 3rd day of November, 2017, AT - R

List fhr:: matter on 28.11.201 ? -
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